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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to legislative and other matters)

Tuesday, 11 August, 2020/20 Shraavan, 1942 (Saka)

No. 33

Sub: Nomination of Members of Legislative Assembly of National Capital
Territory of Delhi in State Names Authority (SNA).

Hon’ble Members are hereby informed that Hon’ble Speaker, Legislative
Assembly of National Capital Territory of Delhi is pleased to nominate the following
07 (seven) Members in the State Names Authority (SNA):-

1. Shri Ajesh Yadav 5. Shri Rohit Kumar

2. Shri Dinesh Mohaniya 6. Shri Shiv Charan Goyal
3. Shri Haji Yunus 7. Shri Som Dutt

4. Smt. Preeti Jitender Tomar

C. Velmurugan
Secretary



